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8698. SHRI DHARMASINHBHAI
PATEL: Will the Minister of SHIP-
PING AND TRANSPORT be picased
to state:

{a) whether the Government of
Gujarat have requested the Central
‘Government to convert the Salaya Port
in Saurashtra region of Gujarat State
into bulk cargo loading port and to
develop this port as a centrally spon-
sored scheme;

(b) if so, the details of the recom-
mendation or demand made in this re-
gard;

(c) the amount involved in convert-
ing Salaya Port into a bulk cargo load-
ing port and when and how this de-
mand of the State Government of
Gujarat will be met; and

(d) if not, the reasons therefor?

THE MINISTER OF STATE IN-
CHARGE OF THE MINISTRY OF
SHIPPING AND TRANSPORT (SHRI
CHAND RAM): (a) and (b). The State
Government have recommended to
Government of India the construction
of a deep water berth at Salaya Port
for handling of dry bulk cargo so as
to take advantage of the infrastruc-
tula) facilities being created for the
Offshore Oil Terminal.

A schetfie prepared by Kandla Port
in 1977 was exarifhed in the Ministry.
It was found that many of the under-

" lying assuimptions,

» rvelating to traffic, were .
Accordingly, the Port was asked to

- reconsider the scheme snd tome up
again at the time of formulation of the
proposals for the Plan period 1978—
83,

_ (c) and (d). One of the schemesin-
élided in the development plans of
Kandla Port foy the period 1978-83 is -

' theconstruc’danotadeepmterbertl_l_

especidlly thbse'’
unrealistic. -

- available. However, a
- accidunt data pertaining to 4thé Years
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at Vadinar (near Salajny at an appros-

‘ximate cost of Rs. 10 crores for which

Planning Commission have tentatively
agreed to a provision of Rs. 50 lakhs,
Sanction of the scheme, however, will
depend on its viability, ﬁnancxa] im-
plications, ete.

Deaths due to Negligence of the Staff
of D.T.C.

8699, SHRI S. 3. LAL: Will the
Minister of SHIPPING AND TRANS-
PORT be pleased to state:

(a) what ig the total number of
deaths which have occurred dw: to the
negligence of the staff of D.T.C. during
the year 1978-79; and ,

(b) how do these figures compare
with the transport wundertakings of
other Stateg or at least big citieg as
the Capita] itself?

THE MINISTER OF STATE IN
CHARGE OF THE MINISTRY OF
SHIPPING AND TRANSPORT (SHRI
CHAND RAM): (a) Presuming that
the question is about the deaths which
occurred as a result of accidentg in-
volving DTC buses, it may be stated
that 106 persons were killed as a re-
sult of accidents involving DTC buses
(inclusive of DTC buses plying -on
inter.state routes). The accidents are
not always attributable to human error
or mechanical fallure. Mostly these
are the result of difficult traffic con-
ditiong in the city. In all the fatal
accidents cases, the DIC drivers have
been challaned by the Delhi police and
the cases are still pending in the court.
As the cases are sub judice, it is not
possible to say what will be the num-
ber of dedths which may be attéibut-
able to the negligence of DTC drivers,

(b) The information about acci-
dents figures of other transport under-
takings for the year 1978-79 is not
tomparative

1976-71 and 1977-78 ol some Metrow-
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politan Transport Undertakings inc- lusive of DTC are given below:—

Year

No, of accidents per lakh Kms.

——————
Pallavan B.E.S.T. Ahmedabad D.T.C.

TCL (MS) (M.S.)
Madras
1976-77 2° 30 9° 96 2°55 18y
1g77-78 2' 40 8-82 2-22 10t
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Resefvation from Ahmedabad for
Kerala Bound Passenger !

‘8701, SHRI C. K. CHANDRAPPAN:
Will the Minister of RAILWAVYS be
blessed to state:

(d) whether Government are aware
that the Keraly bound passengers
fraveliing from Ahmedabad are finding
it very difficult to get onward reser-
vation fromi Arkonam to their desti-
nations in Kerala and are put in very
gredt diffeudties:

(b) whether he had promised two
Yearg ggo while fiagging off the Nava-

through coach for Kerala bound pas.
sengers would be added to this traim;

(c) if so, considering the difficulty
mentioned above whether Government
will take steps to fulfil the promise
made; and

(d) if so, when it is likely to pe
materialised?

THE MINISTER OF STATE IN THE
MINISTRY OF RAILWAYS (SHRI
SHEO NARAIN): (a) No. A quocta of
50 second class sleeper bLerths (35 for
Ahmedabad and 15 for Vadodara) has
been allotted for Kerala-bound througl
passengers by 145 Dn Navjivan Exe.
press and connecting 41 Dn Cochin Ex-
press at Arakkonam. These passen=
gers are given confirmed reservation
béyond Arakkonam by 41 Dn Cochin
Express at Ahmedabad/Vadodars
itself {0 avoid inconvenience.

(b) to (d). Demands for attaching
a through coach from Ahmedabgq fot
Kerala bound passengers by Navjivan
Express train, were received at the
timeé of insuguration of the train, but
this has not been found feasible.

introducing a New Train belween
Indore-Bhopal-Agra o

- 8702. SHR} MADHAVRAO SCIN-
DIA: WiH the Minister of RAILWAYS
be pleaséd to state: :

(a) whether the proposal submitted
by the Gwalior Chamber of Commerce
for introddetion of a fast Ptunhing
train between Indore-Bhopal-Agrs W





